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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABA
[

C.A.NO, 90/95, !

Date of Orders 25-1-95,
Betweens '

G.Nagaiah. i

. Applicant.
and :
1. The Sub Divisional Inspector (Postal)

Chone Sub Division, Dhone~222 Kurnool Iist,
2. The Superintendent of Post Offices, Kurnool.

.o Respondentis.

For the Applicants Mr.D.Panduranga Reddy, Advocate,

For the Respondents: Mr. N.V.Raghava Reddy, Addl.cGSCl
CORAMs

-~

THE HON'BLE MR.JUSTICE V.NEELADRI RAO 3 VICELCHAIRMAN
PHE HON'’BLE MR.R.RANGARAJAN 3 MEMBER(ADMN)

The Tribunal made the following Orderse |

The learned counsel for the applicant submitted
that the applicant instructed him not to press this Oa,

Accordingly it is dismissed at the admission

etane itealf AT cmiam — i —
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To

1. The Sub Divisional Inspector(Postal)
- Phone Sub Division, Dhone-222 Kurnool Dist.

2: The Superintendent of Post Offices, Kurnool.
3. One copy to Mr, D.Panduranga Reddy, Advocate, CAT.Hyd.

4, One copy to Mr.N.V.Raghava Reddy, Addl ,0GSC, CAT. Hyd.|
5. One spare copy.

pvm

Leputy Regislcrar(J)CC\‘

L?
;

i

|




TYFED BY \ CHECKED E-Y\’

- COMPARED &V . APPROVED By

: " HYDERABAD BENCH AT HYDERAEBLD

THE HON'BLE .MR.JUSTICE v » NEELADRT RAO.
: VICLEL«~CHAT RMAN

AND o
—

'THE HON'BLE MR.R.RANGARAL AN ¢ M(ADLT)
DATED: 2§~ | -199g

ORDER/FUPSEMTY ;
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' IN THE CENTRAL ADMINISTRATIVE T L

MuAo/RUA/C.ELNG,
in

.’O.,A..NO._' qo qy.

S

T.A.No., (w.p.

 f*-.Allpw d.

:_;f'Eﬁsgos ¢ of with directions,
Dismissed ‘
e st . §

ﬁ'; Lismissed as withdrawn
 Dismisspd for der
Orcered/Rejectea \ \9\\






